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Constitnencies Reserved for S.C, an@
S.T.

*918, Shri P. R, Thakur: Will the
Minister of Law be pleased to state:

(a) whether any uniform criteria
or principles were followed in select-
ing the various constituencies shown
as reserved for the Scheduled Castes
and Scheduled Tribes in the State
Assemblies and Lok Sabha during the
last four General Elections;

‘(b) if so, the guiding considerations
for deciding such reservations;

(¢) whether population concentra-
tion of these communities in various
localities has been duly considered
for the purpose; and

(d) if not, the reasons therefor?
The Deputy Minister in the Minis-

try of Law (Shri D. R, Chavan): (a)
Yes, Sir, as far as possible.

(b) The guiding principles for the
distribution and the location of seats
reserved for the scheduled castes and
scheduled tribes in different parts of
the States are indicated in clauses (e)
and (d) of sub-section (1) of section
9 of the Delimitation Commission Act,
1962,

(c) Yes, Sir,
(d) Does not arise.
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Mechanised Farming

*920. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the steps taken to popularise
mechanised farming in the country;

(b) the total percentage of cultiv-
able land under mechanised farming
in the country; and

(c) the steps taken or proposed to
be taken to introduce mechanised
farming with farmers owning more
than five acres of land as per recom-
mendation of the agricultural team
set up by the Planning Commission
last year?
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